National Company Law Tribunal

Allahabad Bench ]

CPNO. Lo ] 28/ 4

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL

COMPANY LAW TRIBUNAL ON 08.11.2017 d’
. Mic T ; Lid VIS Manayong I Infrmst-
NAME OF THE COMPANY: /N )¢ TV | & B sr0cdca s rediie & Fsrafareavall Suang

SECTION OF THE COMPANIES ACT/I & B CODE: /33 /)31 ef 41,0 (o mfent'en Aot of 1356

Sl. NO. Name Designation Representation Signature

: D | T

o 18 ﬁf:ﬁﬁﬂr-*fﬂmﬁm NE@U—F P E/i . /?—p-t;___ SN

2. KULDEERP MGy XA O\ kO E}J\
C.P No. 40/2016

Advocate, Shri Himanshu Rai for the petitioner. Shri Kuldeep Singh, proxy

for OL representing the Central Govt.
The petitioner counsel seeks time to file comment on the report of

ROC. Further, two weeks time is granted to file comment, if any.

The matter be listed on 7" December, 2017.
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H.P. Chaturvedi, Member(Juaicial)
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